
W.P. (C) No. 940/2017 etc.

ITEM NO.54               COURT NO.13               SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition (Civil)  No. 940/2017

BIKRAM CHATTERJI & ORS.                            Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

IA No. 153951/2021 - AMENDMENT OF APPEAL / PETITION / I.A.
IA No. 100663/2024 - APPLICATION FILED INVOKING INHERENT & 
DISPENSING POWER 
IA No. 16342/2025 - APPLICATION FOR PERMISSION
IA No. 100821/2021 - APPLICATION FOR PERMISSION
IA No. 133774/2021 - APPLICATION FOR PERMISSION
IA No. 111515/2020 - APPLICATION FOR PERMISSION
IA No. 108703/2020 - APPLICATION FOR PERMISSION
IA No. 123834/2021 - APPLICATION FOR PERMISSION
IA No. 67992/2020 - APPLICATION FOR PERMISSION
IA No. 108681/2020 - APPLICATION FOR PERMISSION
IA No. 111339/2020 - APPLICATION FOR PERMISSION
IA No. 110402/2020 - APPLICATION FOR TAKING ON RECORD
IA No. 95306/2025 - APPLICATION FOR TAKING ON RECORD
IA No. 110027/2020 - APPLICATION FOR TAKING ON RECORD
IA No. 95247/2025 - APPLICATION FOR TAKING ON RECORD
IA No. 61828/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 126959/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 170908/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 225037/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 62361/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 113864/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 115256/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 130273/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 123108/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 130219/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 56434/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 158438/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 27213/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 107870/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 53718/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 80583/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 170904/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 185528/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 243571/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 17248/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 116822/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 11639/2025 - APPROPRIATE ORDERS/DIRECTIONS
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IA No. 100367/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 109440/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 130268/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 158572/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 5092/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 20628/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 151472/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 61654/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 159958/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 11297/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 43563/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 8260/2019 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 269302/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 94047/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 6231/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 77165/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 112929/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 103052/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 115247/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 117324/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 56423/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 100822/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 108257/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 155931/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 19546/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 37815/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 105986/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 192636/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 4508/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 99886/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 38512/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 109401/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 109907/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 94202/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 112640/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 122970/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 141154/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 191712/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 42499/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 154644/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 36520/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 166426/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 73283/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 93798/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 115340/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 174014/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 128357/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 12994/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 120394/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 192552/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 27345/2023 - APPROPRIATE ORDERS/DIRECTIONS
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IA No. 143479/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 4349/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 252723/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 62925/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 109599/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 80196/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 111395/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 101564/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 167579/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 28070/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 143489/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 153837/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 1443/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 96399/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 219455/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 150950/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 62403/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 114868/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 117683/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 115271/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 201/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 9118/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 48864/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 170507/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 115266/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 187494/2022 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 63085/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 172453/2023 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 813/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 147362/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 193989/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 276508/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 77956/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 112473/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 130527/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 118334/2020 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 47308/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 91533/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 105491/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 114059/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 153378/2021 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 104333/2023 - CLARIFICATION/DIRECTION
IA No. 114496/2019 - CLARIFICATION/DIRECTION
IA No. 113068/2021 - CLARIFICATION/DIRECTION
IA No. 80251/2021 - CLARIFICATION/DIRECTION
IA No. 170313/2021 - CLARIFICATION/DIRECTION
IA No. 43780/2021 - CLARIFICATION/DIRECTION
IA No. 78263/2021 - CLARIFICATION/DIRECTION
IA No. 122569/2022 - CLARIFICATION/DIRECTION
IA No. 158351/2022 - CLARIFICATION/DIRECTION
IA No. 95273/2018 - CLARIFICATION/DIRECTION
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IA No. 122225/2020 - CLARIFICATION/DIRECTION
IA No. 35225/2022 - CLARIFICATION/DIRECTION
IA No. 104852/2022 - CLARIFICATION/DIRECTION
IA No. 67471/2023 - CLARIFICATION/DIRECTION
IA No. 177763/2023 - CLARIFICATION/DIRECTION
IA No. 290841/2024 - CLARIFICATION/DIRECTION
IA No. 114877/2020 - CLARIFICATION/DIRECTION
IA No. 69198/2021 - CLARIFICATION/DIRECTION
IA No. 108101/2021 - CLARIFICATION/DIRECTION
IA No. 162589/2021 - CLARIFICATION/DIRECTION
IA No. 19206/2022 - CLARIFICATION/DIRECTION
IA No. 57576/2022 - CLARIFICATION/DIRECTION
IA No. 180011/2019 - CLARIFICATION/DIRECTION
IA No. 89379/2020 - CLARIFICATION/DIRECTION
IA No. 114869/2020 - CLARIFICATION/DIRECTION
IA No. 94549/2021 - CLARIFICATION/DIRECTION
IA No. 33118/2022 - CLARIFICATION/DIRECTION
IA No. 96598/2020 - CLARIFICATION/DIRECTION
IA No. 66044/2021 - CLARIFICATION/DIRECTION
IA No. 123832/2021 - CLARIFICATION/DIRECTION
IA No. 141608/2021 - CLARIFICATION/DIRECTION
IA No. 161462/2021 - CLARIFICATION/DIRECTION
IA No. 95831/2020 - CLARIFICATION/DIRECTION
IA No. 109576/2020 - CLARIFICATION/DIRECTION
IA No. 99479/2025 - CLARIFICATION/DIRECTION
IA No. 189314/2019 - COMPLIANCE OF COURTS ORDER
IA No. 129434/2021 - CONDONATION OF DELAY IN FILING
IA No. 120019/2020 - CONDONATION OF DELAY IN FILING
IA No. 117730/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 47307/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 61655/2022 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 94049/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 117725/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 138752/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 90986/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 57672/2022 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 202/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 115268/2022 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 74386/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 120016/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 113870/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 123500/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 199/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 170314/2021 - EXEMPTION FROM FILING O.T.
IA No. 12918/2023 - EXEMPTION FROM FILING O.T.
IA No. 180383/2024 - EXEMPTION FROM FILING O.T.
IA No. 204565/2024 - EXEMPTION FROM FILING O.T.
IA No. 166428/2023 - EXEMPTION FROM FILING O.T.
IA No. 180381/2024 - EXEMPTION FROM FILING O.T.
IA No. 204483/2024 - EXEMPTION FROM FILING O.T.
IA No. 89380/2020 - EXEMPTION FROM FILING O.T.
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IA No. 219457/2023 - EXEMPTION FROM FILING O.T.
IA No. 24222/2021 - EXEMPTION FROM FILING O.T.
IA No. 128992/2020 - EXTENSION OF TIME
IA No. 71849/2024 - INTERIM INJUNCTION
IA No. 170505/2021 - INTERVENTION APPLICATION
IA No. 115264/2022 - INTERVENTION APPLICATION
IA No. 812/2024 - INTERVENTION APPLICATION
IA No. 147356/2024 - INTERVENTION APPLICATION
IA No. 95828/2020 - INTERVENTION APPLICATION
IA No. 77954/2025 - INTERVENTION APPLICATION
IA No. 111314/2020 - INTERVENTION APPLICATION
IA No. 24220/2021 - INTERVENTION APPLICATION
IA No. 105487/2021 - INTERVENTION APPLICATION
IA No. 140380/2021 - INTERVENTION APPLICATION
IA No. 190495/2024 - INTERVENTION APPLICATION
IA No. 114490/2019 - INTERVENTION APPLICATION
IA No. 276216/2024 - INTERVENTION APPLICATION
IA No. 62351/2025 - INTERVENTION APPLICATION
IA No. 77172/2025 - INTERVENTION APPLICATION
IA No. 113859/2020 - INTERVENTION APPLICATION
IA No. 103728/2025 - INTERVENTION APPLICATION
IA No. 123105/2020 - INTERVENTION APPLICATION
IA No. 196297/2025 - INTERVENTION APPLICATION
IA No. 47306/2021 - INTERVENTION APPLICATION
IA No. 158436/2021 - INTERVENTION APPLICATION
IA No. 185519/2023 - INTERVENTION APPLICATION
IA No. 16978/2024 - INTERVENTION APPLICATION
IA No. 100361/2020 - INTERVENTION APPLICATION
IA No. 109438/2020 - INTERVENTION APPLICATION
IA No. 138750/2021 - INTERVENTION APPLICATION
IA No. 151470/2021 - INTERVENTION APPLICATION
IA No. 170312/2021 - INTERVENTION APPLICATION
IA No. 61652/2022 - INTERVENTION APPLICATION
IA No. 269298/2024 - INTERVENTION APPLICATION
IA No. 103048/2025 - INTERVENTION APPLICATION
IA No. 128378/2020 - INTERVENTION APPLICATION
IA No. 108251/2021 - INTERVENTION APPLICATION
IA No. 144391/2021 - INTERVENTION APPLICATION
IA No. 155928/2021 - INTERVENTION APPLICATION
IA No. 192568/2022 - INTERVENTION APPLICATION
IA No. 4507/2024 - INTERVENTION APPLICATION
IA No. 109397/2020 - INTERVENTION APPLICATION
IA No. 109903/2020 - INTERVENTION APPLICATION
IA No. 141152/2025 - INTERVENTION APPLICATION
IA No. 42495/2021 - INTERVENTION APPLICATION
IA No. 50703/2021 - INTERVENTION APPLICATION
IA No. 144006/2021 - INTERVENTION APPLICATION
IA No. 35220/2022 - INTERVENTION APPLICATION
IA No. 67460/2023 - INTERVENTION APPLICATION
IA No. 290838/2024 - INTERVENTION APPLICATION
IA No. 115337/2020 - INTERVENTION APPLICATION
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IA No. 12982/2021 - INTERVENTION APPLICATION
IA No. 48884/2021 - INTERVENTION APPLICATION
IA No. 57575/2022 - INTERVENTION APPLICATION
IA No. 192285/2022 - INTERVENTION APPLICATION
IA No. 26364/2023 - INTERVENTION APPLICATION
IA No. 4348/2024 - INTERVENTION APPLICATION
IA No. 71243/2024 - INTERVENTION APPLICATION
IA No. 199996/2024 - INTERVENTION APPLICATION
IA No. 111393/2020 - INTERVENTION APPLICATION
IA No. 167576/2025 - INTERVENTION APPLICATION
IA No. 128241/2020 - INTERVENTION APPLICATION
IA No. 106915/2021 - INTERVENTION APPLICATION
IA No. 30594/2022 - INTERVENTION APPLICATION
IA No. 117978/2023 - INTERVENTION APPLICATION
IA No. 62379/2025 - INTERVENTION APPLICATION
IA No. 9115/2021 - INTERVENTION APPLICATION
IA No. 161456/2021 - INTERVENTION APPLICATION
IA No. 60355/2023 - INTERVENTION/IMPLEADMENT
IA No. 188091/2023 - INTERVENTION/IMPLEADMENT
IA No. 69517/2024 - INTERVENTION/IMPLEADMENT
IA No. 276507/2024 - INTERVENTION/IMPLEADMENT
IA No. 109573/2020 - INTERVENTION/IMPLEADMENT
IA No. 98609/2025 - INTERVENTION/IMPLEADMENT
IA No. 111952/2025 - INTERVENTION/IMPLEADMENT
IA No. 162977/2025 - INTERVENTION/IMPLEADMENT
IA No. 196476/2025 - INTERVENTION/IMPLEADMENT
IA No. 91528/2021 - INTERVENTION/IMPLEADMENT
IA No. 153376/2021 - INTERVENTION/IMPLEADMENT
IA No. 47162/2022 - INTERVENTION/IMPLEADMENT
IA No. 123568/2022 - INTERVENTION/IMPLEADMENT
IA No. 204891/2024 - INTERVENTION/IMPLEADMENT
IA No. 115253/2020 - INTERVENTION/IMPLEADMENT
IA No. 130209/2020 - INTERVENTION/IMPLEADMENT
IA No. 56431/2021 - INTERVENTION/IMPLEADMENT
IA No. 105017/2021 - INTERVENTION/IMPLEADMENT
IA No. 113067/2021 - INTERVENTION/IMPLEADMENT
IA No. 25552/2022 - INTERVENTION/IMPLEADMENT
IA No. 107867/2022 - INTERVENTION/IMPLEADMENT
IA No. 123557/2022 - INTERVENTION/IMPLEADMENT
IA No. 80478/2023 - INTERVENTION/IMPLEADMENT
IA No. 168186/2023 - INTERVENTION/IMPLEADMENT
IA No. 234365/2023 - INTERVENTION/IMPLEADMENT
IA No. 60044/2025 - INTERVENTION/IMPLEADMENT
IA No. 130229/2025 - INTERVENTION/IMPLEADMENT
IA No. 158571/2025 - INTERVENTION/IMPLEADMENT
IA No. 192171/2025 - INTERVENTION/IMPLEADMENT
IA No. 20625/2021 - INTERVENTION/IMPLEADMENT
IA No. 77233/2023 - INTERVENTION/IMPLEADMENT
IA No. 228374/2023 - INTERVENTION/IMPLEADMENT
IA No. 6192/2025 - INTERVENTION/IMPLEADMENT
IA No. 77075/2025 - INTERVENTION/IMPLEADMENT
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IA No. 115184/2020 - INTERVENTION/IMPLEADMENT
IA No. 117320/2020 - INTERVENTION/IMPLEADMENT
IA No. 4681/2021 - INTERVENTION/IMPLEADMENT
IA No. 56420/2021 - INTERVENTION/IMPLEADMENT
IA No. 78257/2021 - INTERVENTION/IMPLEADMENT
IA No. 19544/2022 - INTERVENTION/IMPLEADMENT
IA No. 122565/2022 - INTERVENTION/IMPLEADMENT
IA No. 164136/2024 - INTERVENTION/IMPLEADMENT
IA No. 252724/2024 - INTERVENTION/IMPLEADMENT
IA No. 99884/2020 - INTERVENTION/IMPLEADMENT
IA No. 62945/2025 - INTERVENTION/IMPLEADMENT
IA No. 101583/2025 - INTERVENTION/IMPLEADMENT
IA No. 122521/2025 - INTERVENTION/IMPLEADMENT
IA No. 122221/2020 - INTERVENTION/IMPLEADMENT
IA No. 4656/2021 - INTERVENTION/IMPLEADMENT
IA No. 97572/2021 - INTERVENTION/IMPLEADMENT
IA No. 104849/2022 - INTERVENTION/IMPLEADMENT
IA No. 154642/2022 - INTERVENTION/IMPLEADMENT
IA No. 177760/2023 - INTERVENTION/IMPLEADMENT
IA No. 151004/2024 - INTERVENTION/IMPLEADMENT
IA No. 204482/2024 - INTERVENTION/IMPLEADMENT
IA No. 38469/2025 - INTERVENTION/IMPLEADMENT
IA No. 122083/2025 - INTERVENTION/IMPLEADMENT
IA No. 130731/2025 - INTERVENTION/IMPLEADMENT
IA No. 128350/2020 - INTERVENTION/IMPLEADMENT
IA No. 69178/2021 - INTERVENTION/IMPLEADMENT
IA No. 108093/2021 - INTERVENTION/IMPLEADMENT
IA No. 162588/2021 - INTERVENTION/IMPLEADMENT
IA No. 136890/2022 - INTERVENTION/IMPLEADMENT
IA No. 131326/2023 - INTERVENTION/IMPLEADMENT
IA No. 173972/2023 - INTERVENTION/IMPLEADMENT
IA No. 237914/2024 - INTERVENTION/IMPLEADMENT
IA No. 283573/2024 - INTERVENTION/IMPLEADMENT
IA No. 109596/2020 - INTERVENTION/IMPLEADMENT
IA No. 80190/2025 - INTERVENTION/IMPLEADMENT
IA No. 100767/2025 - INTERVENTION/IMPLEADMENT
IA No. 130708/2025 - INTERVENTION/IMPLEADMENT
IA No. 28063/2021 - INTERVENTION/IMPLEADMENT
IA No. 94548/2021 - INTERVENTION/IMPLEADMENT
IA No. 153832/2021 - INTERVENTION/IMPLEADMENT
IA No. 63666/2022 - INTERVENTION/IMPLEADMENT
IA No. 126964/2022 - INTERVENTION/IMPLEADMENT
IA No. 18971/2023 - INTERVENTION/IMPLEADMENT
IA No. 194388/2023 - INTERVENTION/IMPLEADMENT
IA No. 225073/2024 - INTERVENTION/IMPLEADMENT
IA No. 115267/2020 - INTERVENTION/IMPLEADMENT
IA No. 232819/2025 - INTERVENTION/IMPLEADMENT
IA No. 66042/2021 - INTERVENTION/IMPLEADMENT
IA No. 141600/2021 - INTERVENTION/IMPLEADMENT
IA No. 182673/2019 - MODIFICATION
IA No. 182079/2019 - MODIFICATION
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IA No. 182077/2019 - MODIFICATION
IA No. 122226/2020 - MODIFICATION OF COURT ORDER
IA No. 99854/2020 - MODIFICATION OF COURT ORDER
IA No. 47165/2022 - PERMISSION TO APPEAR AND ARGUE IN PERSON
IA No. 190500/2024 - PERMISSION TO APPEAR AND ARGUE IN PERSON
IA No. 43218/2022 - PERMISSION TO APPEAR AND ARGUE IN PERSON
IA No. 28132/2022 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 13136/2023 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 60700/2020 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 182598/2022 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 179117/2023 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 90261/2024 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 17455/2021 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 221547/2023 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 66854/2023 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 57326/2022 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES
IA No. 204564/2024 - PERMISSION TO FILE APPLICATION FOR DIRECTION
IA No. 38475/2025 - PERMISSION TO FILE APPLICATION FOR DIRECTION
IA No. 162979/2025 - PERMISSION TO FILE APPLICATION FOR DIRECTION
IA No. 108670/2020 - RECALLING THE COURTS ORDER
IA No. 6521/2021 - RECALLING THE COURTS ORDER
IA No. 127793/2019 - RECALLING THE COURTS ORDER
IA No. 108696/2020 - RECALLING THE COURTS ORDER
IA No. 127787/2019 - RECALLING THE COURTS ORDER
IA No. 69520/2024 - RECOVERY OF THE AMOUNT
IA No. 4900/2021 - RESTORATION
IA No. 184951/2022 - WITHDRAWAL OF CASE / APPLICATION
IA No. 43549/2023 - WITHDRAWAL OF CASE / APPLICATION
IA No. 17426/2025 - WITHDRAWAL OF CASE / APPLICATION
IA No. 17422/2025 - WITHDRAWAL OF CASE / APPLICATION
 
WITH
SLP(C) No. 1879/2018 (XVII)
IA No. 127671/2017 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT

SMC(Crl) No. 4/2018 (XVII)

CONMT.PET.(C) No. 47/2023 in W.P.(C) No. 1374/2021 (X)
IA No. 51998/2024 - EXEMPTION FROM FILING O.T.
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Diary No(s). 11712/2023 (X)
IA No. 111101/2023 - EX-PARTE STAY

CONMT.PET.(C) No. 63/2024 in W.P.(C) No. 940/2017 (X)
IA No. 1154/2024 - PERMISSION TO FILE APPLICATION FOR DIRECTION

Diary No(s). 26776/2024 (XIV)
IA No. 133124/2024 - CONDONATION OF DELAY IN FILING
 
Date : 22-09-2025 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE SANJAY KUMAR
         HON'BLE MR. JUSTICE ALOK ARADHE

By Courts Motion

For Petitioner(s) Mr. Amit Pawan, AOR                   
                   
                   Mr. M.L.Lahoty, Adv.
                   Mr. Anchit Sripat, Adv.
                   Mr. Arvind Kumar, Adv.
                   Ms. Siddhi Bohra, Adv.

Mr. Himanshu Shekhar, AOR
                   
                   Mr. Prashant Singh, AOR

                   Mr. Atul Sharma, AOR

                   M/S. KMNP Law Aor, AOR

                   Ms. Farhat Jahan Rehmani, AOR

                   Mr. Gaurav Goel, AOR
                   
                   Mr. Raj Kamal, AOR
                   Mr. Aseem Atwal, Adv.
                   Mr. Anurag Chandra, Adv.
                   Ms. Nupur Kaushik, Adv.
                                      
For Respondent(s) Mr. Vishnu Sharma, AOR
                   Mrs. Anupama Sharma, Adv.
                   Mr. Amar Jyoti Sharma, Adv.
                   Mr. Kartikeya Chaudhary, Adv.
                   Mrs. Parinita Sehrawat, Adv.
                   
                   Mr. Shreekant Neelappa Terdal, AOR
                   
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
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                   Mr. Suraj Singh, Adv.
                                                       
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Prashant Singh-(i), Adv.
                   Mr. Mukul Singh, Adv.
                   Mr. Nachiketa Joshi, Adv.
                   Mr. Sughosh Subramanyam, Adv.
                   Ms. Rukhmini Bobde, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Mr. Mohammed Akhil, Adv.
                   Ms. Preeti Rani, Adv.
                   Mr. Padmesh Mishra, Adv.
                   Mr. Arkaj Kumar, Adv.
                   Mr. Arvind Kumar Sharma,Adv.

Mr. Sudarshan Lamba, AOR
                   
                   Ms. Rakhi Ray, AOR
                   
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mrs. Pooja Sonkar, Adv.
                   Mr. Raju Sonkar, Adv.
                   
                   M/s. Cyril Amarchand Mangaldas, AOR

Mr. Ravindra Kumar, Sr. Adv. 
                   Mr. Binay Kumar Das, AOR

                   Ms. Ruchira Goel, AOR

                   Mr. Soayib Qureshi, AOR
                   
                   Mr. Kuber Dewan, Adv.
                   Ms. Neeharika Aggarwal, Adv.
                   Mr. Kaushtubh Srivastava, Adv.
                   Ms. B. Vijayalakshmi Menon, AOR
                                      
                   Mrs. Aishwariya Bhati, A.S.G.
                   Mr. V. Mohna, Sr. Adv.
                   Mr. Nachiketa Joshi, Sr. Adv.
                   Mr. Mohd. Akhil, Adv.
                   Mr. Sughosh Subramaniam, Adv.
                   Mr. Prashant Singh-ii, Adv.
                   Mr. Manish, Adv.
                   Mr. Mukul Singh, Adv.
                   Mr. Ishaan Sharma, Adv.
                   Mr. Jagdish Chandra Solanki, Adv.
                   Mr. Mukesh Kumar Maroria, AOR

                   Ms. Astha Sharma, AOR

                   Ms. Sujata Kurdukar, AOR
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                   Ms. Dharitry Phookan, AOR

                   Mrs.  Kirti Renu Mishra, AOR

                   Mr. Raj Bahadur Yadav, AOR
                   
                   Ms. Jasmine Damkewala, AOR
                   Ms. Vaishali Sharma, Adv.
                   Mr. Divyam Khera, Adv.
                   
                   Ms. Manisha Ambwani, AOR

                   Mr. Binay Kumar Das, AOR

                   M/S. KMNPLaw Aor, AOR

                   Ms. Shradha Agrawal, AOR

                   Mr. Pawanshree Agrawal, AOR

                   Mr. Somesh Chandra Jha, AOR

                   M/s. Kings And Alliance Llp , AOR

                   Mr. B. K. Satija, AOR
                   
                   Mr. Pradhuman Gohil, Adv.
                   Mrs. Taruna Singh Gohil, AOR
                   Mr. Ashish Kabra, Adv.
                   Mr. Mohammad Kamran, Adv.
                   Mr. Alapati Sahithya Krishna, Adv.
                   Mr. Rushabh N. Kapadia, Adv.
                   Ms. Hetvi Ketan Patel, Adv.
                   Ms. Taniya Bansal, Adv.
                                                         
                   Mr. Shekhar G Devasa, Sr. Adv.
                   Mr. Manish Tiwari, Adv.
                   Mrs. Thashmitha Muthanna, Adv.
                   Mr. Ranjit Kotian, Adv.
                   Mr. Shashi Bhushan Nagar, Adv.

M/s.  Devasa & Co., AOR
                   
                   Mr. Sonal Jain, AOR

                   Ms. Shikha Sarin , AOR
                   
                   Mr. Karan Chahar, Adv.
                   Ms. Pooja Chahar, Adv.
                   Mrs. Jyoti Chahar, Adv.
                   Mr. Shashi Bhushan, Adv.
                   Mr. Garav Meghwal, Adv.
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                   Ms. Bharti Badesra, AOR
                                      
                   Mr. Aakarshan Aditya, AOR
                   Mr. Satish C. Kaushik, Adv.
                   Mr. Vibhu Tiwari, Adv.
                   Mr. Tarurag Gaur, Adv.
                   
                   Mr. B. K. Satija, AOR

                   Mr. Sanjai Kumar Pathak, AOR

                   Mr. Umesh Kumar Khaitan, AOR

                   Mr. Santosh Kumar - I, AOR
                   
                   M/s. Shakil Ahmad Syed, AOR
                   Mr. Mohd. Moonis Abbasi, Adv.
                   Mr. Syed Ahmed Saud, Adv.
                   Mr. Mohd. Parvez Dabas, Adv.
                   Mr. Daanish Ahmed Syed, Adv.
                   Mr. Uzmi Jameel Husain, Adv.
                                      
                   Mr. Ajay Gupta, Adv.
                   Mr. Ashok Anand, AOR
                   
                   Mr. Gaurav, AOR

                   Mr. Badri Prasad Singh, AOR
                   
                   Mr. Vishnu Sharma, AOR
                   Mrs. Anupama Sharma, Adv.
                   Mr. Amar Jyoti Sharma, Adv.
                   Mr. Kartikeya Chaudhary, Adv.
                   Mrs. Parinita Sehrawat, Adv.
                   
                   Mrs.  Kirti Renu Mishra, AOR
                   Mr. Pramod Dayal, AOR
                   
                   Mr. Niraj Gupta, AOR
                   Mrs. Anshu Gupta, Adv.
                   Ms. Siddhi Gupta, Adv.
                   Mr. Fuzail Khan, Adv.
                   Mr. Shubham Gupta, Adv.
                   
                   Ms. Amita Singh Kalkal, AOR

                   Mr. Prateek K Chadha, AOR

                   Mr. Sureshan P., AOR
                   
                   Mrs. Sunita Singh, Adv.
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                   Mr. Abhigya Kushwah, AOR
                   Mr. Pradeep Kumar Dubey, Adv.
                   Mr. Siddharth Rajkumar Murarka, Adv.
                   Mr. Rohan Rohatgi, Adv.
                   Mrs. Shubhangini Rohatgi, Adv.
                                      
                   Mr. Arpit Rai, Adv.
                   Mr. Aviral Kashyap, AOR
                   
                   Mr. Syed Mehdi Imam, AOR

                   Mr. Anuj Bhandari, AOR
                   
                   Mr. Uddyam Mukherjee, AOR
                   Mr. Swapnil Pattanayak, Adv.
                   Mr. Agnibha Chatterjee, Adv.
                   Mr. Davesh Vashishtha, Adv.
                   
                   Mr. Awanish Sinha, AOR

                   Mr. Yadav Narender Singh, AOR

                   Mr. Anil Nag, AOR
                   
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Mr. Suraj Singh, Adv.
                                      
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mrs. Pooja Sonkar, Adv.
                   Mr. Raju Sonkar, Adv.
                   
                   Mr. Christopher Dsouza, AOR
                   
                   Mr. Brijesh Kumar Tamber, AOR
                   Mr. Vinay Singh Bist, Adv.
                   Mr. Prateek Kushwaha, Adv.
                   Ms. Arani Mukherjee, Adv.
                   Mr. Yashu Rustagi, Adv.
                   Mr. Sahas Bhasin, Adv.
                   
                   Mr. Jasmeet Singh, AOR
                   Mr. Rishi Matoliya, AOR
                   Mr. Divyesh Pratap Singh, AOR
                   
                   Mr. Satish Kumar, AOR
                   Mrs. Barnali Basak, Adv.
                   Mr. Om Prakash Sapra, Adv.
                   Mr. Raj Kumar Mishra, Adv.
                   Mr. B C Bhatt, Adv.
                   Ms. Palak Joshi, Adv.
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                   Ms. Thithiksha Padmam, Adv.
                   Ms. Twinkle Rathi, Adv.
                   
                   Mr. Sahil Chandra, AOR

                   Mrs. Anil Katiyar, AOR

                   Mr. Gaurav Goel, AOR

                   Mr. Shubham Bhalla, AOR

                   Mr. Ashok Mathur, AOR

                   Mr. Aditya Jain-1, AOR

                   Mr. Kedar Nath Tripathy, AOR
                   
                   Mr. Deepak Goel, AOR
                   Ms. Preeti Archna Gupta, Adv.
                   Ms. Alka Goyal, Adv.
                   Ms. Urvashi Sharma, Adv.
                   
                   Mrs. Priya Puri, AOR
                   
                   Mr. Manish Gupta, Adv.
                   Mr. Prateek Gupta, Adv.
                   Ms. Deepti Verma, Adv.
                   Mr. Sowmya China, Adv.
                   Ms. Divyshikha Singh, Adv.
                   Mr. Arpit Shukla, AOR
                   
                   Mr. Dheeraj Nair, AOR
                   
                   Mr. Manoj Singh, Adv.
                   Mr. Parth Sarathi, Adv.
                   Mr. Prashant Sharma, Adv.
                   Mr. Gyanendra Vikram Singh, Adv.
                   Ms. Soumya Gulati, Adv.
                   Mr. Mridul Vashisht, Adv.
                   Mr. Sanjay Kumar Visen, AOR
                   
                   Mr. T. Mahipal, AOR
                   
                   Mr. S. K. Verma, AOR
                   Mr. Saurabh Upadhyay, Adv.
                   Ms. Hardikaa Kalia, Adv.
                   Ms. Sanya Narula, Adv.
                   Mr. Manish Chaurasia, Adv.
                   Mr. Sushant Harit, Adv.
                   
                   Ms. Bharti Tyagi, AOR
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                   Mr. Praveen Chaturvedi, AOR

                   Mr. Tushar Singh, AOR

                   Mr. Pai Amit, AOR

                   Mr. Ashish Batra, AOR

                   Mr. Dheeraj Nair, AOR
                   
                   Mr. Arpit Rai, Adv.
                   Mr. Aviral Kashyap, AOR
                   
                   Mr. Aneesh Mittal, AOR
                   
                   Mr. Vipin Kumar Jai, AOR
                   Mrs. Gurinder Jai, Adv.
                   Mr. Vipul Jai, Adv.
                   Ms. Sanjna Dua, Adv.
                   
                   
                   Mr. Ashok Kumar Singh, Adv.
                   Mrs. Pragya Singh, Adv.
                   Mr. Akshay Singh, Adv.
                   Mr. Shantwanu Singh, AOR
                   
                   Mr. Nirmal Kumar Ambastha, AOR
                   
                   Mrs. Tanuj Bagga Sharma, AOR
                   Dr. M.k Ravi, Adv.
                   Mr. Denson Joseph, Adv.
                   Mr. Tarun Mathur, Adv.
                   
                   Ms. Aruna Gupta, AOR
                   
                   Ms. Shabiesta Nabi, Adv.
                   Mr. Aslam Ahmed Jamal, AOR
                   Mr. Arun Kumar Arunachal, Adv.
                   Mr. Rohit Jain, Adv.
                   Mr. Nitish Kumar, Adv.
                   Mr. Kafeel Ahmad, Adv.
                   
                   Mr. Rameshwar Prasad Goyal, AOR
                   
                   Mr. Brijesh Kumar Tamber, AOR
                   Mr. Vinay Singh Bist, Adv.
                   Mr. Prateek Kushwaha, Adv.
                   Ms. Arani Mukherjee, Adv.
                   Mr. Yashu Rustagi, Adv.
                   Mr. Sahas Bhasin, Adv.
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                   Mr. Kaushik Choudhury, AOR
                   M/S. Acm Legal, AOR
                   
                   Mr. Rajesh P., AOR
                   Mr. Raghav Dembla, Adv.
                   
                   
                   Mr. Bhuwan Raj, AOR
                   Mr. Raman Singh, Adv.
                   Mr. Anubhav Manhotra, Adv.
                   Mrs. Manju Savita, Adv.
                   
                   Mr. Devendra Singh, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Gurmeet Singh Makker, AOR
                   Mr. Mukul Singh, Adv.
                   Ms. Preeti Rani, Adv.
                   Mr. Mohd. Akhil, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Mr. Arkaj Kumar, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   
                   Mr. Aman Gupta, AOR

                   Ms. Anannya Ghosh, AOR

                   Ms. Anubha Agrawal, AOR

                   Mr. D. S. Chauhan, AOR

                   M/S. Karanjawala & Co., AOR

                   Mr. Anuj Kapoor, AOR

                   Mr. Abhinav Agrawal, AOR

                   Ms. Charu Sangwan, AOR
                   
                   Mr. Shivam Sharma, Adv.
                   Mr. Abhishek Manchanda, AOR
                   
                   
                   Dr. Shashwat Bajpai, Adv.
                   Mr. Rohit Amit Sthalekar, AOR
                   Mr. Purnendu Bajpai, Adv.
                   Mr. Shashank Singh, Adv.
                   
                   Mr. Ashwarya Sinha, AOR
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                   Mr. Rohit Kumar Singh, AOR
                   Ms. Nishi Singh, Adv.
                   
                   Mr. Sanjay Kapur, AOR

                   Mr. Abhinav Ramkrishna, AOR

                   Ms. Divya Roy, AOR

                   Ms. Mithu Jain, AOR

                   Ms. Udita Singh, AOR

                   Ms. Aanchal Tikmani, AOR

                   Ms. Shweta Priyadarshini , AOR
                   
                   Mr. Divyakant Lahoti, AOR
                   Mr. Kumar Vinayakam Gupta, Adv.
                   Ms. Praveena Bisht, Adv.
                   Ms. Vindhya Mehra, Adv.
                   Mr. Kartik Lahoti, Adv.
                   Mr. Adith Menon, Adv.
                   Ms. Samridhi Bhatt, Adv.
                   Ms. Shreya Gokel, Adv.
                   Mr. Siddharth Tripathi, Adv.
                   Ms. Akanksha Soni, Adv.
                   
                   Mr. Sumit Sinha, AOR
                   Mr. Sanchit Garga, AOR
                   Mr. M. T. George, AOR
                   
                   Mr. Ramesh Babu M. R., AOR
                   Ms. Nisha Sharma, Adv.
                   Ms. Manisha Singh, Adv.
                   
                   Mr. Rajat Mittal, AOR

                   M/S. V. Maheshwari & Co., AOR

                   Mr. Sumit Srivaastava, AOR

                   Mr. Sriram P., AOR

                    Petitioner-in-person, AOR
                   Ms. Rajkumari Banju, AOR

                   Mr. Anil Kumar Mishra-i, AOR

                   Mr. Sanchit Garga, AOR
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                   Mr. Karunakar Mahalik, AOR

                   Mr. G. N. Reddy, AOR

                   Ms. Shilpa Liza George, AOR
                   
                   Ms. Sneha Kalita, AOR
                   Mr. Aryan Choudhary, Adv.
                   Ms. Jessy Kurian, Adv.
                   Ms. Gargi Hazarika, Adv.
                   
                   Mr. Rahul Joshi, AOR

                   Dr. Vijendra Singh , AOR

                   Mr. Aishwarya Pathak, AOR

                   Ms. Prerna Mehta, AOR

                   Ms. Charu Mathur, AOR

                   Mr. B. Krishna Prasad, AOR
                   
                   Ms. Richa Kapoor, AOR
                   Mr. Kunal Anand, Adv.
                   Mr. Aryan Prasad, Adv.
                   
                   Mr. Chandra Prakash, AOR

                   Mr. Vishal Gupta, AOR

                   Mr. Alok Tripathi, AOR

                   Mr. Ranjit Kumar Sharma, AOR
                   
                   Mr. Kailash Prashad Pandey, AOR
                   Mr. Girish Chand Tyagi, Adv.
                   Mr. Jagdish Chandra Verma, Adv.
                   Mr. Anurag Tyagi, Adv.
                   Mr. Hemant Singh, Adv.
                   
                   
                   Mr. Kumar Mihir, AOR
                   Mr. Athul Joseph, Adv.
                   
                   Ms. Astha Sharma, AOR
                   Ms. Kamakshi S. Mehlwal, AOR
                   
                   Mr. Siddhartha Dave, Sr. Adv.
                   Mr. Gudipati Gayatri Kashyap, Adv.
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                   Ms. Apoorva Pandey, Adv.
                   Mr. Rose Verma, Adv.
                   Mr. Nakul Changappa, Adv.
                   Ms. T. Archana, AOR
                   Mr. Rahul Yadav, Adv.
                   
                   Ms. Mayuri Raghuvanshi, AOR

                   Mr. Anas Tanwir, AOR
                   
                   Mr. Deepak Prakash, AOR
                   Mr. Sriram P., Adv.
                   
                   
                   Mr. Vishal  Ganda, Adv.
                   Mr. Satyajit  A Desai, Adv.
                   Mr. Abhinav  K. Mutyalwar, Adv.
                   Mr. Sachin Singh, Adv.
                   Ms. Anagha S. Desai, AOR
                   
                   M/S. Pba Legal, AOR
                   
                   Mr. Vinod Kumar Mantoo, Adv.
                   Mr. Devesh Maurya, Adv.
                   Mr. Rohit Swarup, Adv.
                   Mr. Krishan Kumar, Adv.
                   Mr. Praveen Swarup, AOR
                   Mr. Sunny Kapoor, Adv.
                   
                   Mr. Palash Singhai, AOR

                   
       UPON hearing the counsel, the Court made the following
                             O R D E R

In the light of the fact that these matters were earlier heard

extensively  by  a  Bench  comprising  Hon’ble  Ms.  Justice  Bela  M.

Trivedi  and  Hon’ble  Mr.  Justice  Satish  Chandra  Sharma,  these

matters are required to be heard by a Bench in which Hon’ble Mr.

Justice Satish Chandra Sharma is also a member. 

The Registry is directed to obtain necessary orders from the

Hon’ble The Chief Justice of India for constitution of a special

Bench along with Hon’ble Mr. Justice Satish Chandra Sharma, for the
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hearing  of  these  matters,  as  expeditiously  as  possible  and

preferably before Diwali, 2025. 

 (BABITA PANDEY)                                (PREETI SAXENA)
    AR-cum-PS                           COURT MASTER (NSH)
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